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27th January, 2009.
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TRAIhad forwarded its recommendationsto DoTon "IssuesRelated to Internet
Telephony'~ on 18.08.2008. Kindly also refer to my DO letter dated 19.11.2008
emphasizing importance of these recommendations. The decision of DoTis awaited.

2. You may appreciate that further liberalization in the Internet Telephony policy
will bring in more competition in domestic telephony market and overall development
in'the Internet related services. We have suggested a favorable licensing and
regulatory regime through our recommendations in order to promote this sector.
Therefore, an early decision on these recommendations will enable growth of
unrestricted telephony service in the country.
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Yours sincerely,
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Shri Slddhartha Behura,
Secretary ,
Department of Telecom,
Sanchar Bhawan,
20, Ashoka Road,
New Delhi-110001.
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